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Setting up of a New University in
Nagaland

*277. SHRI G. G. SWELL : Will the
Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state :

(a) whether Government propose to set up
anew University in Nagaland;

(b) whether it will be under Central or
State auspices; and

(c) if so, whether this would entail
reorganisation of the North-Eastern Hill
University ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) : (a) to (c) Government have enacted
Legislation to set up a Central University
in Nagaland.

Nagaland University Act has been assented
to by the President.

Section 7 of the Act provides that (i) the
jurisdiction of the University shall extend to
the whole of the State of Nagaland and (ii)
that on and from the commencement of the
Act, all Colleges, Institutions, Schools and
Departments affiliated to, or admitted to the
privileges of, or maintained by, the North-
Eastern Hill University shall stand affiliated
to, or admitted to the privileges of, or main-
ta'ned by, the University of Nagaland and (iii)
that on and from the date of commencement
of the Act, the North-Eastern Hill University
shall cease to exercise its jurisdiction in the
State of Nagaland.
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To Questions 50

De-addiction Camps in India
@%*278. SHRIN. E. BALARAM :

SHRI CHATURANAN MISHRA : Will
the Minister of WELFARE be pleased to state

(a) how much amount has been collect-id
as fee by different de-addiction centres in
India State-wise, year-wise, during the last
three years;

(b) whether it is a fact that exorbitant fees
charged by Government de-addiction centres
prevent drug addicts from approaching such
centres;

(¢c) if so, what initiatives Government
have taken to overcome this ;

(d) whether it is a fact that there is an
acute shortage of Government run de-
addiction centres in the country ; if so, state-
wise details ; and

(e) the initiative taken by Government to
overcome the situation ?

THE MINISTER OF WELFARE rSHRI
SITARAM KESRI) (a) This Ministry
provides grants to voluntary organisations for
setting up and running of Deaddiction Centres
for treatment and rehabilitation of drug
addicts, 90 per cent of the total approved
expenditure for the maintenance of these
Centres is provided by the Ministry of
Welfare, While the remaining 10 per cent is
borne by the voluntary organisations.

(b) Welfare Ministry does not have any
de-addiction centre of its own.

(¢) Does not arise.

(d) and (e) 84 De-addiction Centres are
being run by the NGOs with the help of this
Ministry. The number of de-addiction Centres
State-wise is given in the enclosed statement.

@ Previously starred Question 158,

transferred from 5-5-1993.



